FORM A
PUBLIC ANNOUNCEMENT
6 of the Insolvency and Barkrupley Board of Indis
ency Resoiution Process for Corporate Persons) Regulations, 2018)
E ATTENTION OF THE CREDITORS OF USHA INDIA LIMITED

1 | Name of Corporate Debtor Usha lnefia Limited
2 | Date of incorporation of eorporate debtor 227 Qctober, 1006
3 | Authority under which corporate delbstor is RoC - Kanpur
incorporated / registered
4 |Corporate Identity No. / Limited Liabifity UAD110UPIIBEPLETZ0837
identification No. of corporate debter
5 | Addrass of the ragistersd aifice and principal Village Gujartela, Amethi Road, Gauriganj,
affice {if any)} of surporate debtor Raibareilly, Sultanpur-228001, Uttar Pradesh
6 linsolvency tate in respect of 5" October, 2023
corporate debtor
7 |Estimated date of closure of insolvency resolution | 2 April, 2024
process g
8 | Name and registration number of the inscivency Name : Mr. Chirag Rajendrakumar Shah
professional acting as interim resolution professionall Reg, No: IBEVIPA-OD1AP-P01169/2018-19/11837
9 | Address and e-mail of the interim resolution Registered Address: 208, Ralnara; Spring, Beside

praotessional, as registered with the Board

3 A apddymarl com
10 | Address and e-mail 1o be used for corr il Regi d Address 1 208, Ratnarai Spring, Bogide

P
with the interim resoiution professivnal Navrirman Co. Op, Bank. Opp. HOFC Bank House,
Ja0008

11.1 Last date for submission of claims 18" October, 2023
12.| Classes of creditors, if any, under clause (b) of NA

sub-section (A} of section 21, ascertaingd by the
interim resefution professional

-

13.] Namas of lnsol y Profi Is identified to act NA
as Authorised Rep ive of cradi inaclass
{Thres namas for each class)

14.1 {8} Relevant Forms and a} www.ibbl.govinidownivadform. it
{bs) Details of authorized representatives are b} NA

avaifable at:
@ i hareby given that National Comps
sobvpncy Resohbon Process of Usha india Limited
ki adiiors of Usha India Limited e nereby d
i g ieiticne oo at at the addgras

pany Law Tribunat, Alshalug Bench has ordered the corvmencement of Comporate
3 8t October, 2023,

Al othver Cratiting may submit the claims wilh

5
Al peifry No. 12 ficats ds choine of auth
frovs auy try £ a8 authorized mprasenative
presnnt case 1 (A,

i of falae or mislzading proofs of claim shall attract penaities. Satfe

Chivag Rajendeakurar Shak

: Interins Resalution Professional of Usha India Limited
£IGR: Srniadatad IBBIIPA-O1IP-PO1169/2018-19/41837
Date : 08/10/2023 AFA Valid Upto: 10" November, 2023
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All India PUB Date 08-10-23
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® FLASH FLOODS

62 missing people found alive,
death toll rises to 30 in Sikkim

Out of 23 missing
soldiers, bodies of
nine recovered

PRESS TRUST OF INDIA
Gangtok, October 7

THE DEATH TOLL due to the
flash floods in Sikkim rose to 30
as four more bodies were found
on Saturday, while 62 people
who were reported missing for
the past three days were found
alive, according to the Sikkim
State Disaster Management
Authority (SSDMA).

The number of missing
people thus came down to 81.
The flash flood triggered by a
cloudburstin the early hours of
Wednesday affected 41,870
people in four districts of the
Himalayan state,with Mangan
bearing the brunt of the
calamity as a population of
around 30,300 were hit by
the disaster.

shelterin 30 relief camps set up
across the state, most of which
have been cut off from the rest

Of the 30 deaths, fourwere  of the country.
in Mangan, six in Gangtok dis- More than 3,000 tourists
trict, 19 in Pakyongand onein  stranded in Lachen and

Namchi.Thereportsaid that the
19 deceased people in Pakyong
included nine army men.

The search operations for
the remaining 14 soldiers and
missing civilians are underway.
So far, 2,563 people have been
rescued from different areas
and 6,875 people have taken

Lachung in Mangan district of
Sikkim after flash flood hit the
area and cut off all road com-
munications are safe, officials
confirmed on Saturday.

The Indian Air Force made
multipleattempts to carry out
rescueand relief operations by
Mi-17 helicopters but was

Air India cancels Israel
flight amid conflict

FE BUREAU
New Delhi, October 7

carrier operates five weekly
flights to Tel Aviv.

AIR INDIA ON Saturday can-
celled its flight from the
national capital to Tel Avivamid
the Israeli city coming under

Anairl, p aid
flight AI139 from the national
capital to Tel Aviv on Saturday
andthereturnflightAl 140 have
been cancelled in the interests

attack by Hamas militants.The  and safety of passengers.

RajCOMP Info Services Limited (RISL)

C-Block, 1st Floor, Yojana Bhawan, Tilak Marg, C-Scheme, Jaipur,

-

RISL nwiles EBiGE from 1he #ligIbie biaders for
NIE No./ Date! Particulars Estimated Cost|Startof sale
Unigue Bid No| /Bid Security | Lastdate
[4621/05.10.23/ RFPDocument for Supply, inslallalion |Rs 02 00 Crore|03 162023
RISZ324GLOB| and Maintenance of IT Equipment's for 09112023
jonoz7 ‘SME Medical College & Hospital Lacs.

gowin, hifps gorein,

Dotaals can be san on ha websilos bilgs.
B

s gaen
Rsj CI2311080 General Manager|

\ VAMA INDUSTRIES LIMITED
@ CIN: LT2200TG1985PLC041126.
Regd. Offica: Door No. 8-2-248/1/7/78/12,13, Ground Floor, Block-A,
Lakshmi Towers, Nagarjuna Hills, Punjagutta, Hyderabad - 500082.
wiebsite: www.vam: E-mail: cs@vamaind.com

HOTICE OF THE ANNUAL GENERAL MEETING AND E-VOTING
MOTICE is hereby given that the 38" Annual General Meeting (AGM] of the Company I
‘schedubed to be held on Monday, 30° day of October, 2023 at 4:00 PM. through Video
Conference (VC)/Other Audio Visual Means (OAVM) to transact such iems of|

ke 2 e

Tha Notice of the AGM was sent to the members of the Company through electronic
mode along with the Annual Report for the financial year 2022-23, whosé emall
addresses are registered with the Company/Depositories and in physical mode to all
such members whose email addresses are not registered. The meeting shall be
conducted without physical presence in accordance with General Circular dated May

More than 1,200 houses
were damaged in the
flash flood which also

swept away 13 bridges in
the picturesque
Himalayan state in one of
the worst natural
disasters in the region

Indian Army officers ispct the damage cused byflash floods trlgged by heavy rainfall
in Naga village in north Sikkim on Saturday

P

conditions in the Lachen and
Lachungvalley, they said.

The roads to Lachen and
Lachungare damaged.Analter-
native route to Chungthang via
Dzongu is in the process of
being opened for the rescue
teams to move forward.

Sikkim Urja has also pro-
videdachopperfortherescue of
touristsand the supplyof essen-

unable to fly from as
well as Chaten due to the
inclement weather, low-lying
cloud cover and low visibility

tial ities to the Chung-
tangarea.An Indo Tibetan Bor-
der Police (ITBP) team that
reached thearea is carrying out

reliefand rescuein Chungthang
atthe moment, officials said.

The India Meteorological
Department (IMD)inaweather
forecastwith respectto Mangan
district said light to moderate
rain is likely to occur at most
places in the district over the
next five days.

The IMD has also forecasted
generally cloudy to overcast sky
in Lachen and Lachung for the
next five days. National Diaster
Response Force (NDRF) teams
here along with state agencies
are busywith rescue operations
in areas such as Singtam, Bar-
dangand Rangpo.However, res-
cue teams have not been able to
reach theupperreachesof North
Sikkim, Chungthang, Lachen
and Lachung.

However, small teams of
stateagencies with senior gov-
ernment officers have trekked
from Mangan to Chungthang
and are accessing the damage
and providing information to
the state government.

More rescue teams like the
India Reserve Battalion per-
sonnel from Mangan are on
their way to Chungthang on
Saturday. Chungthang bore
the brunt of the flash flood in
Teestariver.Rescue teams that
have  already  reached
Chungthang have informed
that almost 80 % of Chungth—

FROM THE FRONT PAGE

Big GST relief
for millets,
molasses

“The taxation of corporate
guarantees isa complexissue
with different implications
for different industries. The
GST Council’s reccommenda-
tiontolevytax onsuch trans-
actions witha predefined val-
uation would bring certainty
to the taxation regime. How-
ever, certain industries, such
as power utilities, petroleum,
agricultural, and real estate,
could be negatively impacted
by the said recommenda-
tion,” said Saurabh Agarwal,
tax partner, EY.

MS Mani, partner, Deloitte
India, noted that the Centre’s
decision to cede the right to
tax ENA to the states was
despite the Allahabad High
Court decision (that favoured
the Centre).“This speaks very
highly of the cooperative fed-
eralism that GST has
enabled,” he said.

According to the Council’s
decisions, the GSTAT presi-
dent will have an age cap of
70years and members’ maxi-
mum agewillbe 67 years.The
industry has been waiting for
the Tribunal for six years and
the Council’s decision is
expected to clear appeals
pending forlong.

In the meeting, many
states are learnt have taken
up the issues concerning the
taxation of online gaming,
including the flurry of
tax notices served on the

angtown hassuffered d
in flash flood.

German Water Festival
makes its India debut

FE BUREAU
New Delhi, October 7

VIVA CON AGUA India and
‘Welthungerhilfe India organ-
ised the Water for All, All for
Water festival on October 6
and 7 at Max Mueller Bhavan
in New Delhi. The festivalwas
hosted in Partnership with
Goethe-Institut and Max
Mueller Bhavan. This was the
first India edition of the
internationallyacclaimed ‘Art
Creates Water Festival,
known as Millerntor Gallery
in Hamburg. Thefestival
serves as a platform to bring
together community change

ing  Tender:  20-10-2023

KWA-JB-GL-6-1337-2023-24

o o Clear Water Pump, sce at WTP Anumanoor and ORSR 3t Mathrumi

0.000/- (Rupees Two lakhs only) Tender fee: Rs. 11025+(1955) GST Last Date fo
03:00:pm

wwwkwa kerala,govin. www.etenders.kerala gov.in

makers, climate activists,
conservationists, environ-
mentalists, policy leaders,
behavioural change experts,
thinkers, and creative practi-
tioners; including children,
youth and adults from across
India and internationally.
“The realisation of sus-
tainability requires world-
wide societal change. Cultural
exchange can open new per-
spectives on sustainability
while giving impulses for pol-
itics,commerce,and society,”
Dr Marla  Stukenberg,

regional director South Asia,
Goethe-Institut and Max
Mueller Bhavan said, adding

Phone: 04812562745 Websiteq
Superintending Enginee
PH Circlq
Kottayam|

5, 2020 read with General Circufars dated April 8, 2020 and April 13, 2020 and then
vide General Circular dated January 13, 2021, 14" December, 2021, 5” May, 2022,
December 28, 2022 and September 25, 2023 issuad by the Ministry of Corporate
Alfairs (MCA) (collectively raferred o as 'MCA Circulars') and Circulars issued by
Securities and Exchange Board of India, from ime fo time in this regard. The AGM
MNotice and the Annual Report have also been uploaded on our corporate website -
www.vamaind com, website of stock exchangs- wwwibseindia.com, and on the
websita of COSL www;dghmwa com

. if any, of the
Cnmpames Act. 2013, Rule 20 of the Companies (Managemem and Administration)
Rules, 2014, as amended and Regulation 44 of SEBI ( Listing Obligations and
Disclosure Requirements) Regulation, 2015, and MCA Circulars and SEBI Circulars
mentioned above, the Company is  providing e-voting facility to all its members
holding shares either in physical or in demateriaized form to cast their vote
elecironically. The Board has appointed Mr. Vikes Sirohiya, Practising Company
Secretary for conducting the e-voting process in accordance with law in a fair and
transparent manner. The Company has engaged the services of CDSL for e-voting

(Adlv No. AlIMSRajkotAdmini2023-24

wwgimsiajkot.eduin [

All india Institute of Medical Sciences, Rajkot, Gujarat. 360110
A Central Aulonomous Body under PMSSY, MoH&FW,
Government of India (www.aiimsrajkot.edu.in)

DIRECT RECRUITMENT IN GROUP ‘A", ‘8" & 'C' (NDN-FACULTY) POSTS AT AIIMS RAJKOT

‘Applications are invited from eligivle candicates for iling up of variaus Group A (4),
Group B' 87) and Group €' (30) posis in AlIMS Rajkot on directrecrutment basis. For
detailed advertisement and information applicants may visit Instiiute websitz
or {Admin), for Exect

DATE - 07012023}

. AlINS, Rajfiot

that the Goethe-Institut has
a global goal of addressing
diverse issues, approaches
and solutions to sustainabil-
ity and the way they are car-
ried out. “We enable interac-
tions between people from
different culturaland societal
contexts that gain special
importance in relation to sus-
tainability. Water is our basis
of life, but water is becoming
increasingly scarce. It is an
important concern of the
Goethe-Institut to draw
attention to this problem
and,within the framework of
projects  and  artistic
processes, to raise awareness
for the careful use of one
of the most important
resources of our Earth,” Dr
Stukenberg said.

The festival brought
togetherart,books, conversa-
tions, dance, food, music,
poetry, puppetry and theater
over the course of two days.
“Water is lifeand we all realise
it. To get it reinforced
through the universal lan-
guage of art, music and cul-
ture and change our behav-
iour towards clearaction was
the objective of this festival,”
said Nivedita Varshneya,
Country Director,
Welthungerhilfe India.

ORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insolvency and Bankrupicy Board of India
(Insalvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF USHA INDIA LIMITED

gaming

States like Delhi called for
withdrawal of these “retro-
spective-tax” notices.

The Centre, however, stuck
to its stance that these tax
demands, which reportedly
add up toX1.5 trillion and are
much higher than the
turnover of these companies
for the relevant years, are not
retrospective in nature.
According to the Centre, the
liabilities were already
existing by the virtue of entry
of betting or gambling in
the GST laws. The notices
have beenissued based on the
law that existed -earlier,
said revenue secretary
Sanjay Malhotra.

As per the decision taken
by the Council in early
August, 28% GST will apply
on online gaming, casinos
and horse racing on the full
value of bets placed rather
than the gross gaming rev-
enue (platform fee).

As per a notification
issued by the Centre, the
decision came into effect on
October 1.

Malhotraalso said that all
the states have agreed to pass
the necessary laws in their
respective legislative assem-
blies to implement the
28% GST.

As of now, 18 states have
passed the relevant laws,
while 13 areyet to do so.

Among the other deci-
sions. the supply of all goods
and services by Indian Rail-
ways shall now be taxed
under forward charge mech-
anism to enable them to avail
ITC (input tax credit). This has
been done to reduce the cost
for railways.

The council clarified the
admissibility of export remit-
tances received in a special
rupee-Vostro account,as per-
mitted by RBI, for the purpose

of consideration of supply of
services to qualify as export
of services.

India’s millet production,
including sorghum (jowar),
pearl millet (bajra), finger
millet (ragi) in the 2021-22
cropyear (July-June),was 15.9
million tonne (MT).

India is one of the leading
producers of millet in the
world with an estimated
share of around 41% in the
global production.

Millets were notified as
nutri-cereals by the govern-
ment in April 2018 and these
cereals were included under
the POSHAN  mission
Abhiyan. 2023 is bein,
observed as the Year of Millet.

Lifestyle is
the new
electronics
this sale
season

Saurabh Srivastava, vice-
president of Amazon Fashion
India,agreed.“While the elec-
tronics category sees a lot of
spike during this period, so
does fashion and beauty, as
people buy new clothes, jew-
ellery, and such items,”
hessaid.

The trend has also been
validated by consulting firm
Redseer, which said in a
recent report that this year’s
festive season sales will see
increasing  contributions
from higher margin cate-
gories, such as beauty and
personal care, fashion, home,
and general merchandise,
among others.

“Over the past several
quarters, we are seeing
enhanced GMV  (gross
merchandise value) contribu-
tions from categories beyond
electronics.While electronics
sellalot in the festive period,
looking at the bigger picture
and comparing the festive
sale periods over the past
several years, there is a
clear trend of category diver-
sification,” said Mrigank
Gutgutia, partner at Redseer
Strategy Consultants.

E-com company Flipkart,
however, declined to com-
ment on the expectations
regarding its Big Billion Days
Sale, which is taking place
from October 8 to 15.

In a BSE filing on Friday,
Nykaa, which sells beauty,
wellness and fashion prod-
ucts through its website,
mobile app and over 100
physical stores, said that its
beautyand personal care seg-
ment saw a 20% rise year-on-
yearin net sales in the second
quarter of FY24.

“The beauty vertical con-
tinues to expand through the
ecommerce business, physi-
cal store expansion and
growth of our owned brands,”

the company said, as
per reports.
Similarly,  SoftBank-

backed Meesho expects over
3x growth this festive season.

“The festive season has
started on a high growth tra-
jectory for Meesho with the
recently concluded sale
events for Onam, Raksha
Bandhan and  Ganesh
Chaturthi. We are thrilled to
witness aremarkable surge in
demand during the pre-fes-
tive sales and recorded close
to 1 crore orders during the

four sale days, with ~75% of
orders coming from tier IT+
markets,” said Megha Agar-
wal, CXO, growth, Meesho.
The company is set to launch
another round of sale around
the end of October, she added.

Meanwhile, in a first fore-
commerce in India, Amazon
is conducting an on-ground
event, called Amazon Xperi-
ence Arena, across several
cities,including Delhi, Jaipur,
Pune and Kolkata, around its
festive season sale.

The arena allows cus-
tomers to experience their
favourite brands and prod-
ucts while participating in

fun engagements.
Speaking with FE at the
event, Amazon Fashion

India’s Srivastava said: “As I
manage the fashion and
beautybusiness, I can tell you
we are really happy with how
the things are panning out
(for this category) throughout
theyear.

So, throughout the year,
we have seen a very strong
traction for fashion and
beauty,and this is only going
to get furtheraccelerated.”

Global  e-marketplace
Etsy, which focuses on hand-
made or vintage items and
craft supplies, too, has an
event to showcase festive
offers in the national capital
on October 12,

Meanwhile, e-com plat-
forms are eyeing tier-II, I1I
cities for further growth this
festive season.“While metros
and tier-I cities are matured
markets, the tier-II and IIT
cities are the source of growth
for us,” Amazon Fashion
India’s  Srivastava said.
Adding to that, he said that
another trend being wit-
nessed is the premiumisa-
tion, where appetite is rising
for premium and luxury
products, especially with the
lack of the same in physical
stores there.

Tata CLiQ’s Asthana
added: “This festive season,
the platform is targeting 50-
60% growth in revenue over
the past year and will con-
tinue to strengthen the cus-
tomer base in tier IT and tier
11 markets, with significant
betsacross key categories like
‘Indiluxe’ fashion, beauty,
watchesand home.”

Flipkart-owned Shopsy,
which held The Grand Shopsy
Mela from September 12 to
17, saw a 2.4x surge in daily
demand,and customers grew
2x with 60% of customers
coming from tier I11+ cities, as
per the company.

“As the festive season
kicks off,we are overwhelmed
by the response to the third
edition of the Grand Shopsy
Mela by shoppers across the
country, especially from tier
11+ regions,” said Kapil Thi-
rani, head of Shopsy.

According to a report by
consultancy firm Redseer, the
gross merchandise value
(GMV) for the festive season is
estimated to reach 90,000
crore, marking an 18-20%
compared to last year’s sales.
Meanwhile, sellers expect at

least 15% online sales
growth compared tolast year,
the report added.

According to a report by
Axis My India, 23% of people
expect a rise in shopping
activities during  the
sales period.

Up to 44% of shoppers
plan to spend more compared
tolastyear.

be changed subsequently.
&) Any person who becomes a member of the Company after sanding the Notice of the
AGM by the Company and whose names appear in the Register of Members or|
Register of beneficial holders as on the cut-off date, i.., 23" October, 2023 shall view
the Notice of A on the website of the Company Www.vamaing.cor, websile of
wawbseindia com of GDSL - wunw.cdsindia.com
Such person may oblain the fogin id and password by sending 2 request at
evoting@cdslingdia.com. However, if the person already registered with COSL for|
remea e-voting, then he/she can castihe vois by using existing User Id and password
and by following the procedure as mentioned in the Notice.
0 be present n the 19 VG/QAVM facilty and have |
not gast their wote an the resolutions through remote -vating and are otherwise not
barred from doing s, shall be efigible fo vote through AGIN

professional acting s interim resolution professionall
3 | Address and e-mall of the interim resolution
professional, as registered with the Board

Reg. No: IBEBIIPA-001/IP-P01169/2018-18/11837
Registered Address: 208, Rainaraj Spring, Beside
Nawnirman Co. Op, Bank, Opp, HDFC Bank House,
Navrangpura, Ahmedabad-380009

Email ID: chirag irp@gmail.com

Address and e-mall to be used for correspondence
with the interim resolution professional

Registered Address : 208, Ratnara] Spring. Beside
Navnirman Co. Op. Bank, Opp. HDFG Bank Hause,
Navrangpura, Abmediabad-360009

Email ID: cirp.ushaindia@gmail.com

through VC/0AVM on CDSL e-voting system.
) Those members who cast their vote by remate e-voting prior to the AGM may also
atiend the AGM through VC/OANM, butshall not be entitied to ¢ asttheir vote again.
i) For detailed instructions pertaining to e-voting, members may please refer to the
section ‘E-woting In the Notice of the AGM. Menbars having any queries or Issues
regarding e-valing may refer the Frequently Asked Ouestions (FAQs) and e-voting
manual available at www.evotingindia.com, under help section or write an email to
helpdesk. evoling@cdslindia.com. Al grievances connecled with the faciity for
woting by electranic means may be addressed to Mr. Rakesh Dalvi, Manager, (CDSL)
Gentral Depository Services (India) Limited, & Wing, 25th Floor, Marathon Futurex,
Mafatial Mill Compounds, N M Joshi Mam‘ Lower Parel {East), Mumbai - 400013 or|
send an emall to hielpdesk, .com or call 1800
] Members may contact Mr. Kalepally Bharath Kumar, Company. Sécretary and
Compliance Officer for any concam connected with 8-voting by writing an &-mail to
main

B ardr oftho Board

) VL Atchyul a Rama Raju
Date: 07.10.2023 Managing Director

Place: Hyderabad DIN:00997493

11.| Last date for submission of claims 19" October, 2023
12. Classes of creditors, if any, under clause (5} of NA
ion (6A) of section 21, ascertained by the
interim resolution professional
13.| Names of Insolvency Professionals identified toact | NA
as Authorised Representative of creditors in a class
(Three names for each class)
14.] {a) Relevant Forms and a) wwrw.ibbi.gov.inidownloadform. htm
{b) Details of authorized representatives are b) NA

Insalvency Resolution Pracess of Usha india Limited on 5th October, 2023.
The Grediiors of Usha India Limitod are hereby hair

Nalice is hereby gven that National Company Law Tribunal, Allahabad Bench has ordered the commencement of Corparate

10,
s cnly. All cthar y it

baford 20231

Sr. Name of Folio Share | Distinctive |No. of
No.| Shareholder(s)| No. |Certificate] No.of Shares
No. Shares
1 Victor Tools  |0057439| 003802 | 3146001- | 4000
Pt Limited 3150000
2. Anant Pratap |0128813| 008033 | 6709991- | 1000
Singh 6710980
Anuradha
Singh
(Jt. Holder-1)
3. Motia Devi  |1104918| 016717 [6738380185-| 115
(deceased) 6738380298
N G Khurana
{Jt. Holder-1}

In case any person has any claim in respsct of the said shares/any
ohjsction(s) forthe i dupli i yinfavourof the
above stated ¥ should lodge
their claim or objection within 15 aaysanm date of publication of this
Naotice. If within 15 days from the date hereof na claim is received by
the Bank in respect of the said cerlificate(s), duplicate share

The financial creditors shall SUGMT iheir claims with pracr
A AL (AL by Wiy g

Afinancial

resent cass)in Form
Submission of false or misieading proofs of claim shall attract penalties.

Place : Ahmedabad
Date : 08/10/2023

s, a8 shal
fram among the thees insalvency nmfeaaumaw listed against antry No. 5 aet. aa authorzed

Interim Resolution Prof
IBBUIPA-001/IP-PD1169/2018-19/11837
AFA Valid Upto: 10” Noverber, 2023

of authorized
ive of the

Vetter(s) of confirmation will be issued. The public is
herehy :autmnen against dealing in any way with the above
ate(s).

-
Chirag Rajendrakumar Shah
sional of Usha india Limited

For Punjab National Bank
Date: 07.10.2023

Place: New Delhi (Ekta Pasricha)

Company Secretary|

financifle. cp @ -in

Iacm!). &nd Is awailable &t www.evolingindia. com. 1 | Name of Corporate Debtor Usha India Limited

business be gby 2 | Date of incorporation of corporate debtor 22" Qctober, 1998 ik national bank
B) Wit : m zsan e 3 | Authority under which corporate debtor is RoC - Kanpur o Tea sam Ies
cut-off date Le., Mannay 21° Dulnber 2023 may casnhwvole electronicalty on the Y reglitarnd P P - p
items of the members for e-voting SHARE DEPARTMENT, BOARD & CO-ORDINATION DIVISION H
and voting during AGM shal be mpmummn {0 their shareholting inhe paid up equity | | 4 | Corporate Identity No. / Limited Liability U40110UP1996PLCO20887 PLOT No. 4, DWARKA SECTOR-10, NEW DELHI-110075 bel ng teSted
share capital of the Company as on the said cut-off date. || Identification Ne. of corporate debtor Email ;21; hosd@pnb.c: T,.'”“.zmsf
©) The dispatch / e-mail transmission of Annual Reports has been completed on| | 5 | Address of the registered office and principal Village Gujartola, Amethi Road, Gaurigan, - = f f t
DnlnbEI 6, 2023 The capies of aforesaid documents are available on the website and office (if any) of corporate debtor Sultanpur-228001, Uttar Pradesh PUBLIC NOTICE Or Sa e y

6 date in respect of 5" October, 2023 i :

u) “The vating pariod commences on Friday, October 27, 2023 at 9,00 ,m. and wil corporate deblor Nolice is hereby given that Share Certificate(s) of the Bank| THE FOOD SAFETY and Stan-
ends on Sunday, October 29, 2023 af 5.00 p.m. (bolh days inclusive), The e-voling | - ™7 | Estimated date of closure of insolvency resolution | 2 April, 2024 mentianed below have been reported losmisplaced/stolen and the | | qards Authority of India
madule shallbs disabled by the COSL thereafter and remota voling shall not be allowed process. registered holder(s) thereof / claimant(s) thereto have requested for | | (pgsAT) is analysing tea sam-
beyond the said date. Once the vote on a resalution is cast by the shareholder, it cannot, 8 | Name and registration number of the insolvency Name : Mr. Chirag Rajendrakumar Shah issue of duplicate share certificate(s): ples from various parts of the

country to  determine
whether these were adhering
to the safety standards, an
official said on Saturday.

The official said that
FSSAI, a statutory body for
regulating food safety, had
conducted surveys and col-
lected samples across the tea
industry in the country which
are presently being analysed
regarding the levels of
pesticide residues present
in them.

"Regarding the tea indus-
try, we have conducted sur-
veys and currently analysing
the samples which were col-
lected. We will then present
our findings to the industry",
CEO of FSSAI, G Kamala Vard-
hana Rao, said.

Rao said FSSAI will train
the growers, manufacturers,
tradersand all those involved
in the supply chain from tea
production tosales.  — PTI

Kolkata



